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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Thursday, 09 August 2018 / 18 Shraavan 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
Anniversary of Quit India Movement :
The Chair announced that the Nation was observing the Anniversary of Quit India Movement
and paid tributes to the freedom fighters.
Ruling by the Chair:
The Chair stated that he had not allowed any notices under Rule-54 (Calling Attention) and
under Rule-55 (Short Duration Discussion) and requested the Members to not argue about the
fate of their notices.
Members of BJP were not satisfied with the Ruling. They stood up and started exchanging
arguments with the Chair.
The Chair stated he would not allow any notice.
Special Mention(Rule-280):
The Chair ruled that the matters of the following Members listed for 08 August 2018 be treated
as read :
1. Sh. Vijender Gupta 6. Ms. Alka Lamba
2. Sh. Girish Soni 7. Sh. Rajesh Gupta
3. Sh. Naresh Yadav 8. Sh. Sanjeev Jha
4. Sh. Om Prakash Sharma 9. Sh. Sandeep Kumar
5. Sh. Manoj Kumar 10. Sh. Vijender Garg
Question Hour :
Starred Questions No. 41 to 50, 61 to 69 were asked and replied to.
Replies to Starred Questions No.51 to 60 and 70 to 80 and Un-Starred Questions No. 138 to
258 were placed on the table.
(2:57 PM) : Not satisfied with the reply of Starred Question No.61 Sh. Vijender Gupta, Sh.
Jagdish Pradhan and Sh. Om Prakash Sharma, Members of BJP staged a brief walkout.

Paper laid on the Table :
Shri Kailash Gahlot, Hon’ble Minister of Transport laid copies of the Annual Report of
Delhi Metro Rail Corporation Limited for the year 2016-17 (Hindi & English) on the Table of

the House.

Special Mention (Rule-280) :
(3:37 PM) : Sh. Vijender Gupta, Sh. Jagdish Pradhan and Sh. Om Prakash Sharma Members

of BJP came back in the House.
The following Members raised matters under Rule-280 with the permission of the Chair:
1. Ms. Alka Lamba
2. Sh. Akhilesh Pati Tripathi
(Hon’ble Minister of PWD made a brief statement inviting suggestions on MLALAD
guidelines.)
3. Sh. Vijender Gupta
Members of Ruling Party objected to the statement made by Shri Vijender Gupta under
Rule-280.
Members of BJP and Ruling Party came in the well and exchanged arguments.

Uproar in the House.
The Chair adjourned the House upto 4:15 PM for tea-break.

House reassembled.
Hon’ble Speaker in-Chair.
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Special Mention (Rule-280) Continued :
The Chair directed that the matters to be raised by the following Members under Rule-280 be
treated as read :

4. Sh. Adarsh Shastri 8. Sh. Saurabh Bharadwaj
5. Sh. Pawan Kumar Sharma 9. Sh. Ajay Dutt
6. Sh. Surender Singh 10. Sh. Gulab Singh

7. Ms. Bhavna Gaur
Presentation and Voting on the Supplementary Demands (2018-2019):
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the first batch of
Supplementary Demands for Grants for the Financial Year 2018-2019.
The Supplementary Demands were considered Demand-wise and passed by voice-vote.
The Delhi Appropriation (No.3) Bill, 2018:
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister introduced the ‘The Delhi
Appropriation (No.3) Bill, 2018’ (Bill No. 04 of 2018) with the leave of the House.
Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.
The Bill was considered clause-wise.
Hon’ble Deputy Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.
Short Duration Discussion (Rule-55) continued :
Discussion on the following Short Duration Discussion initiated by Sh. Adarsh Shastri on 07
August 2018 continued :
‘Supreme Court Judgment on powers of elected Govt. of Delhi’.
The following Members partipated in the Discussion :
7. Sh. Sukhbir Singh Dalal
8. Sh. Shiv Charan Goel
9.  Sh. Akhilesh Pati Tripathi
10. Sh. Rajesh Gupta
11. Sh. Mohinder Goel
12.  Sh. Rajender Pal Gautam, Hon’ble Minister of Social Welfare
13. Sh. Vijender Gupta, Honble Leader of Opposition
14. Sh. Satyendra Jain, Hon’ble Minister of Home
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister replied to the discussion.
(6:14 PM : The Chair extended the sitting of the House upto 6:30 PM)

The Chair reminded the Members of the House about the ceremony to be held in the Assembly
Hall, Legislative Assembly Complex, Old Secretariat to unveil the portrait of Dr. APJ Abdul
Kalam, former President of India & Sh. Lal Bahadur Shastri, former Prime Minister of India &
freedom fighter on the 10 August, 2018 at 11:00 AM.

The Chair adjourned the proceedings of the House upto 3.00 PM on Friday, 10 August
2018.

C. Velmurugan

09™ August, 2018 Secretary
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